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Setting up of a Committee 00 Coal 
PlObkB|

5878. SHRI PRASANNBHAI MEHTA: 
Will tbe Minister o f ENERGY be 
pleased to state:

(a ) whether the Indian Coal Mer
chants Association has urged to set up 
an independent high level committee 
for examining and solving tbe prob
lems arising from inadequate allot*
ments of coal, rise in prices, deteriora
tion in coal quality and grade;

(b ) if so. whether Government have 
examined tbe suggestions; and

<c) If so, the reaction of Govern
ment thereto?

THE MINISTER OF ENERGY (SHRI 
P. RAMA CHAND RAN): (a) A  pro
posal to this effect is contained In tbe 
Pres deatial address at the first half- 
yearly general meeting of the Associa
tion held in March, 1978.

(b ) and (c ). The problems of coal 
allotment have been under constant 
review by the coal producers, the rail
ways and the major coal consumers. 
The Government have not raised pit
head prices o f coal after 1st July, 1975. 
Government do not consider it neces
sary to set up the proposed Committee.

Basse ratios Qsot* for 8.C. sad S.T. 
la  ShlmflM Oorpontio*

9679. SHRI SOMJI BHAI DAMOR: 
WiU tbe Minister o f SHIPPING AND 
TRANSPORT be pleased to state:

"(a)^the extent to which the reserva
tion quota laid down for SC/ST sepa
rately in Shipping Corporation is ful
filled:

(b) what Is the shortfall against Its 
existing strength for each class of ser
vice;
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(c) whether there Is heavy ahort 
fall;

(d) If so, what action Government 
contemplates to take and by what date 
this short fall Is likely to be completed; 
and

(e ) whether the Ministry is con
sidering about the crash programme 
for filling up these vacancies, similar 
to that adopted by Ministry of Rail
way*?

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING & TRANSPORT (SHRI 
CHAND RAM ): (a) to (e). The infor
mation is being collected and will be 
laid on the Table of the House.

Terms and Allowance* for the post of 
Field Marshal

5680. SHRI RUDOLPH RODRIGUES: 
Will the Minister of DEFENCE be 
pleased to state:

(a ) whether Government have 
prescribed any term*, conditions, and 
specific allowances for the post o f  a 
Field Marshal;

(b ) if so, what are these; and
(c) if n o t  what proposals, if any, 

■re under consideration in this matter?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM ): (a ) to (c>. 
Government have not prescribed any 
set terms and conditions or allowances 
tor a Field Marshal. When General 
SHFJ Maneckshaw was promoted to 
the rank of Field Marshal, with effect 
from 1st January. 1973. he was allowed 
an additional salary o f Rs. 500 per 

over and above his salary o f 
Ba. 4000 P m . *s Chief of the Army 
Stall. He drew this total salary of 
Rs. 4500 upto the end o f six months 
leave following his relinquishment of 
the post o f Chief o f the Army Staff. 
Even thereafter, be was not transferred 
to the retired list but continues to be 
on the active list for life. From 15th 
July 1973, the Field Marshal was sanc
tioned—besides his normal pension of 
B*. 1200 per mensem a* Chief o f the

Arm y Staff—an additional sum o f 
Rs. 400 p.m. as special pay. He is also 
entitled to certain ad h®2 pensionary 
reliefs granted from time to time gener
ally to Army personnel.

Badarpor Thermal Power Stati

5681. SHRI JANARDHANA 
POOJARY:

SHRI RAJENDRA KUMAir 
SHARMA:

Will the Minister o f EN£RG\ be 
pleased to state:

(a ) whether it is a fact that two oi 
the three units o f Badarpur Thermal 
Power Station remain out of ordec 
which may result in the serious power 
crisis in the capital; and

(b) it so, the remedial measures 
taken?

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a) and 
(b). The power requirement in 
is met by generation from  DESU’a 
own Power Station* and Badarpur 
Thermal Power Station. In the case 
o f any shortfall in the availability of 
power, assistance is also taken from 
neighbouring power systems in the 
Northern Region. There is, therefore, 
no apprehension o f any serious power 
crisis in the capital. Various steps are 
also being taken to improve the perfor
mance o f generating units at Badarpur 
Thermal Power Station, where at pre
sent two units are working. It is ex 
pected that performance of generating 
units at Badarpur Thermal Power 
Station would improve after necessary 
modifications and renovations which 
have been agreed upon with the 
equipment manufacturers have been 
completed.
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